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Date of Order 

1S.4.1993. 

Orders 

Mr. J.K.Kaushik, Counsel for the applicant. 
Mr. Manish Bhandari, Counsel for th~ respondants. 
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14.4.1993 having been declared a holiday, ~he 

case has been taken up today. At the request 

made by both the parties may be lis;ted fd-r 

admission an 28.6.93~ J -
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